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LEGISLATIVE ASSEMBLY
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(Brief summary of proceedings)
Wednesday, 26 March 2025 / 05 Chaitra 1947 (Saka)

Sh. Vijender Gupta, Hon’ble Speaker in-Chair

Question Hour :
Starred Questions No. 22 & 25 to 30 were asked and replied to. Replies to Starred
Questions No. 21, 23 & 31 to 40 and Un-Starred Questions No. 67 to 130 were laid on the

table. Reply of Starred Question No. 24 not received.

Special Mention (Rule-280) :
The Chair directed that the matters raised by the following Members under Rule-280 be
treated as read :

1. Dr. Ajay Dutt Shri Virender Singh Kadian

6.
2. Shri Surya Prakash Khatri 7.  Shri Ashok Goel
3. Smt. Poonam Sharma 8. Shri Surendra Kumar
4. Shri Kartar Singh Tanwar 9. Shri Pravesh Ratn
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5. Shri Tarvinder Singh Marwah 0. Chaudhary Zubair Ahmad

The Chair informed the House that he had received a letter from Smt. Atishi, Hon’ble
Leader of Opposition stating therein that only one hour for discussion on Annual Budget
2025-26 has been allocated.
The Chair rejected the contention of the Leader of Opposition and clarified that during the
sitting of Business Advisory Committee it had been decided that discussion on Annual
Budget (2025-26) be held on 26 & 27 March 2025. He further informed that sufficient time
would be allocated to the Members of all parties as per their numbers and the sitting of the
House will be extended, if required.
Adoption of Reports:
I.  Shri Mohan Singh Bisht, Hon’ble Deputy Speaker moved that :
“This House agrees with the First Report of Business Advisory Committee
presented to the House on 24 March 2025.”
The Motion was put to vote and adopted by voice-vote.
II.  Shri Sanjay Goel, Hon’ble Member moved that :
“This House agrees with the First Report of Committee on Private Members’
Bills and Resolutions presented to the House on 24 March 2025.”
The Motion was put to vote and adopted by voice-vote.

Motion (Rule-107) :

Shri Surya Prakash Khatri, Hon’ble Member moved the following motion with the
leave of the House :

"This House moves that for proper execution of official work, the number of Data Entry
Operators working with each MLA be increased from 02 to 04 and their remuneration be
enhanced as per skilled category under the Minimum Wages Act”.

The following Members also expressed their views :

1. Shri Sanjeev Jha

2. Shri Abhay Verma, Hon’ble Chief Whip

3. Shri Vishesh Ravi

4. Shri Tarvinder Singh Marwah

5. Shri Anil Jha

6. Shri Kulawant Rana

7. Dr. Anil Goyal

Shri Ashish Sood, Hon’ble Minister replied to the discussion.
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Keeping in view of the sentiments of Hon’ble Members, the Chair constituted an Adhoc
Committee to review and recommend on the issues related to salary/allowances and other
facilities to the Hon’ble Members and nominated the following Members:
1. Shri Abhay Verma, Hon’ble Chairperson
Shri Surya Prakash Khatri, Hon’ble Member
Smt. Poonam Sharma, Hon’ble Member
Shri Sanjeev Jha, Hon’ble Member
Shri Vishesh Ravi, Hon’ble Member
The Chalr further directed that the Committee submit its report within 15 days.

The Chair informed the House that Delhi Vidhan Sabha had signed a MoU with Ministry of
Parliamentary Affairs, Govt. of India for implementation of NeVA (e-Vidhan) and it will
be implemented within 100 days. He also thanked Shri Kiran Rijiju, Hon’ble Minister of
Parliamentary Affairs, Officers of Govt. of India, NIC and the Law, Justice and Legislative
Affairs, Finance and Information Technology Departments of Delhi Govt. for their
cooperation for introducing the NeVA in Delhi Legislative Assembly.
The following Members also expressed their views :

1. Shri Raj Kumar Bhatia

2. Shri Sanjeev Jha

3. Shri Tarvinder Singh Marwah

4. Shri Ashish Sood, Hon’ble Minister.
The Chair welcomed Shri Naseeb Singh, former Member of Delhi Legislative Assembly,
present in the LG Gallery.

The Chair informed that Book ‘Bhimrao Ramji Ambedkar-Arbiter of Delhi Destiny’
authored by Sh. S.K. Sharma, Former Secretary, Lok Sabha Secretariat and Delhi
Legislative Assembly would be distributed to Hon’ble MLAs in MLA Lounge No. 01
during Lunch-Break as assured by him during the Orientation Programme.

The Chair adjourned the House upto 02.00 PM for Lunch-Break.

House reassembled.
Hon’ble Speaker in-Chair.

PIERRN

Shri Sanjeev Jha, Hon’ble Member informed that today a boy has been murdered in his
constituency and requested the Chair to ask Delhi Police to investigate the matter
expeditiously.

Discussion on Annual Budget (2025-26) :

Discussion on Annual Budget (2025-26) presented by Smt. Rekha Gupta, Hon’ble Chief
Minister/Minister of Finance on 25 March 2025 commenced.

The following Members participated in the discussion:
1. Dr. Anil Goyal

Shri Sanjay Goyal
Shri Anil Kumar Sharma
0. Shri Kuldeep Kumar
(03.38 PM : Hon’ble Deputy Speaker in-Chair)
11. Shri Satish Upadhay
12. Shri Gajender Drall
13. Shri Manjinder Singh Sirsa, Hon’ble Minister

The Chair adjourned the House for 15 Minutes for Tea-Break.

2.  Smt. Neelam Pahalwan

3. Shri Harish Khurana

4. Shri Sanjeev Jha

5. Shri Arvinder Singh Lovely
6. Shri Ajay Mahawar

7. Shri Anil Jha

8.

9.
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House reassembled.
Hon’ble Speaker in-Chair.
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Delhi
26 March, 2025

Discussion on Annual Budget (2025-26) continued:

14. Shri Surendra Kumar

15. Shri Gajender Singh Yadav
Sh. Abhay Verma, Hon’ble Chief Whip requested the Chair to extend the sittings of the
House to dispose of the remaining business smoothly.
Taking the sense of the House, the Chair extended the sitting of the House for two days i.e.
01 April 2025 (Tuesday) & 02 April, 2025 (Wednesday).

Papers laid on the Table:

Smt. Rekha Gupta, Hon’ble Chief Minister laid copies of the following on the table of

the House.

I. Finance Accounts and Appropriation Accounts of the Government of NCT of Delhi for

the year 2021-2022 (Hindi & English Version).

II. Finance Accounts and Appropriation Accounts of the Government of NCT of Delhi for
the year 2022-2023 (Hindi & English Version).

The Chair informed that Delhi Assembly is celebrating Sanskritik Sandhya on the occasion

of Nav Samvatsar 2082 on 30" March, 2025 at 06.00 PM and invited all the Hon’ble

Members to attend the programme along with their families.

The Chair adjourned the House upto 11.00 AM on Thursday, 27 March 2025.

Ranjeet Singh
Secretary
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